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(iv) 

Iv) 

Emergency Risks (Goods) 
Insurance Act, 1962. 

The Emergency Risks (Foc-
tories) Insurance (Second 
Amendment) scheme, 1965, 
published in Notification No. 
S.O. 2055 dated the 28th 
June, 1965. under sub-sec-
tlon (7) of section 3 of the 
Emergency Risl<3 (Factor-
ies) Insurance Act, 1982. 

The Insurance (Amend-
ment) Rules, 1965 publish-
ed in Notification No. G.S.R. 
"710 dated the 15th May, 
1965 under sub-section (3) 
of s'ection Jl4 of the In-
surance Act. 1938 . 

. { vi) The Life Insurance Corpo-
ration (Amendment) Ruks. 
1965, published in Notifica-
tion No. G.S.R. 1094 dated 
the 31st July, 1965, nd~r 

sub .. section (3) of section 
48 of the Life 1ll'3urance 
Corporation Act. 1956. 

(vii) Leiter No. 14-3(6)/65 Agri. 
dated the 6th May, 19G5. 
from the PlAnning o i ~ 

sian to the Chief Secretaries 
of all the State Govern-
ments/Union Territories re. 
garding formulati"n of' the 
Fourth FiVe Year Plan in 
agriculture and allied sec-
tors-General Framework-
preparation of the State, 
District and Block Plans 
and publication of R self-
contained volume On "Agri-
cultural Development in the 
Fourth Five Year Plan 1966-
71", togctht:'r with its 
Annexures. 

I Placed in Libntry. Set' No. LT-
4560/651. 

NOTIFICATIONS UNDER THE INDIAN 

ELEcTRICln' ACT. 1910 

The Deputy Minister In the Minis-
try 01 Irrigation IUId Power (Sbrl 
Sbyam Dbar Misra): Sir. I beg-

0) to re-Iay on the Table a COpy 
each of the following Notifiea-
tions under sub-section (3) 
of section 38 of the Indian 
Electricity Act, 1910:-

(a) The Indian Electricity 
(Amendment) Rules 1964, 
published In Notification 
No. G.S.R. 1591 dated the 
7th November, 1964. 

(b) G.S.R. 1642 dated the 21st 
November, 1964. 

[Placed in Library. See No. LT-
4193/65]. 

(ii) to lay on the Table a copy of 
the Indian Electricity Amend-
ment) Rules 1965 published 
in Notiflcatio'n No.' G.S.R, 795 
dated the 5th June, 1965, 
under sub-sectiOn (3) of sec-
tion 38 of the Indian Eleotri-
city Act, 1910. 

[Placed in LibraTI!. See No. LT-
4561/65]. 

NOTIFICATIONS TJNDER THE CUSTOMS 

ACT, 1962 

The Deputy Minister In the Minis-
try of Finance (Sbrl Rameabwar 
Sahu): Sir, I beg to lay on the 
Table:-

(1) a copy each of the following 
Notifications under section ] 59 
of the Custom, Act, 1962:-

(i) G.S.R, 939 dated the lOth 
July. 1965. 

(ii) G.S.H. 1092 dated the 31st 
July. 1965. 

(iii) G .S.R. 1117 dated the 7th 
August. 1965. 

(iv) G.S.R. 111B dated the 7th 
August. 1965. 


